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Shri T M Vijay Prasad, PCS representing the petitioner present. Shri R
Prithviraj Pandian, representing counsel for respondents present. The petitioner
has sent a letter to the Registry which has been received on 7.3.2017. PCS
representing the petitioner stated that these are the counter terms of the
compromise and the respondents are yet to respond to the same for which he

prays time for reporting the final outcome of the settlement. Put up on

22.06.2017 at 10.30 A.M.
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